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CENTRAL ADVINISTRATIVE TRIBUNAL ALLANABAD BENCH

4llahabad this the @'Y  day of Recondy,. 1994,

Hon'ble Mr, Justice B.C. Saksena, Vice-Chairmen
Hon'ble NMr. K. Muthukumar, Administrative Member

Originel Applicstion no, 83 of 1992,

¢ Dilip Kumar,S/o sri Om Prakash, Guard, Railway
Guarter no, 511B, Lzslitnagar, Allehabad.

.8 Pradeep Kumar Yadav, S/o Sri K.L. Yadav, R/o
367/322, tohatshimganj, Alletiecead.

® o0 ¢ Aw;:)licants.

Counsel for the aApplicaent sri sunil Rai

Vers us

l. The Unicn of Indie through the Genereal Janager,
N. Rly., Beroda House, New Delhi.

2. The Divisional Railway Manager, Northern Rai lway,
Allghabad.
. The Senior LCivisional Commercial Superintendent

N. Rly allehabad.

4, The Senior Divisionasl perscnnel Officer, N. Rly
Allahsbad.

8 The senior Divisional Accounts Ufficer, N. Rly,
Allehabad.
e es Respond:nts

Counsel for the Respondents Sri A.V. Srivasteva/P. Mathur
Sri B.B. raul,

Alongwith
Original ac.lication no. 406 of 1994
3 Subhassh Chandre, S/o Sri Rajs Ram, R/o 407, Rejapur,
Distt. Allsghabad.
2. ﬁﬁﬁ%*aﬁ%@ax’ >/o ®. Prasad, R/o 317, K D.S.A. Ground

Versus

1 he Ynion_of India through the jeneral Nansger
L85 Riy : Ba:oéa Hcuse, l.éw e 1hi - e

é: The Divisional Railway ii@anager, N. Rly Allahabad.
» \."- %
“’ﬂ/ Bl
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3.
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4.
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o2 &

The senior Divisional Comnercikl, Superinten?int
N. Rly Allehabed. ,

ce e Eespond—‘:‘ﬂts

Original Application no+—110-0£-1993 ¥

~

syed Nizam Hussain, s/o syed All Hasaen, A/a 29 yrs.
R/o Mohalla Chiktoli, F.S. Hussaindbed, P.O.
Japla, District palayum.

Ragubir shaeran Kharwar, S/o Sri S. Sunder, A/a 33 Yrs
R/o 877-A Shastri Colony, Distt Mugalssrai.
lL.. Applicants
Versus 2

Jnion of India, through senerjgl Mangcer, N. sy
Rai lway Board, Bsrode House, New Delri.

hief Omiti ! 1 ring nt L Rl b
%ohse.cﬁguﬁﬁgiﬁ%.SJpe ingendent, N y Baroda

Divisibonal Railway ilenager, Northern Rai lway
Nawab Yusuf Road, Allahabad. |

Seni >r Divisinal Comrmercial Superintendent,
N. Rly Nawab Yusuf Roac Allahabad.

.. .. Respondenss

Original Application no. 39 of 93

Nirsla singh, S/o R. singh, @/8 30 Yrs, R/P
Ram Bssic Vidalaya, Darganj, Allahabad.

Tarak ivath Fandey, S/o B.D. Pancey, a/8 30 Yes.
R/o Village Kewalpur, post Beri-vise, District
varanasi.

Kamla Kant shukla, S/o P.N. shukla, R/o Ram Besic
vidyalaye, Daraganj, ~llehabad.

amar Bath, /o Mangru, R/c Ram Basic Vvidyalaye
Daraganj, Allahabed.

gushil Kumar Tripathi, s/o K.S. Tripathi, ﬁ)o

vi llage Laxshagrsh, Post Laks hagarh (Handia),
Distt. Allahabac.

Shyam Shanker shukle, s/o sri H.5. shukla, R/0
Vaishno Ashram Ram Basic vidyalaya, Daraganj Distt.
Allahabad.

.d. "‘puligants.

e rsus

Union of India thrcagh General wienager Northemn
Rai lay » Baroda House, New Delhi.
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\ 2, Chief Commercisl Superintendenrt, Northern Rai lway
- Baroda House, New Delhi, "

I Divisiornnal Railway Mansger, N. Rly, Allahabad.

4. Senior Divisional Commercial Supreingendent
N. nly Allahabad.
.+« s nespondents

A~
S Criginal Applicetion nc, 382 of 1993

l. Fazal Karim. “/o Mchd. Kadim, R/o Village Chakiya,
House no, 104/24]1 Rpost Office 3.P.0. Distt Allzshabad.

2, Ajay Kashyap, S/o P.S. Keshyap, R/o 63 J.K. Fourth
Avenue, Reilway Colony smith xoed, Allehabad.

«ve  APplicaents
Versus

1 Jnion of India, throigh General Manaser, Worthern
Railway, Hailway Board Barode House N, Delhi.

2 Chief Commercial Superintendent, N. Rly Baroda
Hogse, New Delhi,

3 Civisional Railway Manager, Ncrthern Railway
Allahatad.

4, Senior Divisional Commercial Superintendent.
Northern Railway Nawab Yusuf Road Allahabad,

.+.. Responéents.

G Criginal Application no, 32 cf 1993

l. Qamrul Hesan, Afa 29 Yrs S/o Late Sri S.N. Hasan,
/ R/c¢ 121Dariyebad, Jogighat, Allghabad.

oo Applicaenh

-Versus

3 558 snicn of India through Gernral lianager N. Rly, Rly
BoaBd Baroda House New Delhi,

i Chief Commercizl Superintendent, N. Rly Baroda, i

House, Nev Delhi,
Y e
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1.

2.

" The Union of India through

// 4 // | :

Divisional lkailway Maneger, Northern Rai lwaly,
Nawab Yusif Road, Allahabad. | A

Senior Divisional Commercial Superintendent, i
Northern kailway aAlishabad. | 4

| eos+ Respondalts @ &

Original A pplication no, 1782 cf 1992

Vinod Kumar Sherms, ~/o Shril Chabi|Lal, R/® 17/A
Lahie Marg, Allahabad.

-

oo 1 Acpligmnt

yersusT>

e~Chn;rman,,-f_
Board,;hew Delhi, ;Mf e ;

?mfﬂ_§;;uﬂ_;f__~"
‘iﬂhw

The seneral Menager N. Rly darooa House, New Delh:.

& Divisional Rdllway Wangqer N. Rly AIfEEbad &

¥

Original Application“no.‘i544 of 1992

shsam Norain Singh, s/o R.N. singh, R/o Will & Post | ’
Jenauli, Distt. Baksur, Bihar. B

Ravindra Tripethi S/o sri §.C. Tripathi, R/o
Vvill, Dherampur Ghurwa, Tehsil -Phoolpur Allahabad.

Ram Bharat, S/o 3irdhari Lzl, R/o Deogalpur, Post
Mau Aima Distt. Allshatad. \

«4. Applicant E?

Versus
Union of 1ndia, through Secrletary Railw:y Board,
Refi lMerg, New Delhi,

General Manager, Northern R4ilway, |Reilway Bhevan
a

h 17

(Baroda Hous) New Delhi. \
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1.

2.

I

Chief Commercial Superiniendent. N. iily Rei 13hewan
(Barodas House) New Delhi.

e il

Divisionel Railway Manager, Northern Railway,
D.R.M. Office Nawsb Yusuf Road, Allahabad.

Senior Divisional Commercial Superintendent, N. Rly
DeReM. Office, Allahabad.

... Respondents

Oricinal Applicetion no.352 of 1992

Rajendra Prasad Pandey, S/o Sri S.P. Pandey,
R/o Vill Nanhcopur, P.O. Pahara, Distt. Mirzspur

Versus
The Jnion of India through seneral Manéger, N. inly
New Delni, o
“The Divisional Railway manager,‘N. Rly Allahabad.
Senior Divisional Commercial supdt. N. 1ily DRW

Ufiice Allahabad,

.ess Respondents

Original applicetion no. 450 of 1994,

Rajendra Kumar, S/o Sri F.N. Jaisawal, R/o 225
Gandhi Nagar, Mutthigenj, Distt. 4llahabed.

Remesh Chand, S/o Sri Late Hari Lal, R/o 19/216
Luker Genj, Distt. Al!a&bead.

see Applicants

Versus
The Jnion of Indie through the General Mana:er
N. Rly Zaroda House, New Delhi.

Divisional Reilway Manacser, N, Rly Allehabad.

eni e - .
S¢nior Divisional Commervial Superintendent,




@ Iy

Nig Rly, r\llahabad'

e o R‘:"Spond'e(l'xts

11, Original Application no. 400 of 1994

1. 'Ram Niranjan singh, A/a 38 |Yrs, 8/c Sri R.N. C:m\1h
R/O 183-H10p1bach Allzhabdd,

2. Km, Shashi Srivasteve, A/A |26 Yrs, D/o Sri V.N.
Srivasteva, R/o 1 Dhinghwas Khothi, alopibagh,
Allchabad.

3. Dinesh Kumsr, Afa 35 Yrs, §/o Sri|G.S. L&l Srivestave
B/o village & Fost 51ndhora, Distt. Mirzapur,

R Applicents '

Versus

1z Union Of India, throiugh General ;ianag-r, Northern
Rei lway, Reilway Boasrd, Rarode House. N. Delhi

2, Chief Personnel Officer, NJ Rly, Berodas House.
““ew De lhi,

1
| 34 Divisionel Reéilway Manaver, Northern Railway, Nawab
Yusuf Road, Allehabad.

4, Senior Divisional Commercidl Superintendent
N. Rly, allahabad.

.+« Respondenss.

12, Original Applicetion no., 399 of 1994

13 Kadir Ahmed, s/o sri Abdul [Ghafoor Khen, Afa 30 Yrs
1‘1/0 18 2/[\/ AsDe A uOl\,[y gajre Cpur Allshebad,

24 Brijesh Fresad, s/o Sri Nemein Pregsed, A/¥ 2 Yrs,
/o 93-etiysra ﬁoadm MlOpruqh Al 1lanhabgd,

3. Kemle&éh singh, 5/o0 sri R.m|Bsli sfngh, afle 37 Yrs,
R/c 129 Alopibagh, Allehabdd.

4, Rajesh Kumer, S/o Narein Pnssad, &/a 28 ¥rs, R/o
544 Colonelganj, Aallahabed.

D Arun Kant Srivaséve, S/e sr M.P} Srivasteva,
aj/e 3% Yrs R/o Azad ocuare4 «.mbapgh, Allahsbac.

6. Km. Vibha sarswat, D/o S.K. scrswst, a/a 32 Yrs
R/o 133-BC, Leader Road, Railway Colony Allzhasbad.

:
|

7. Km. Abha sarswat, D/o S.R. |Sarswaf, a/a Z7 ¥Yrs
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navi shonker srivestava, S/o SIi Prem Kumel,
A/a 26 Yks, R/ 130-C/51-L Rajroop=pur,
Allcnabad.

Apnlicents

Vier sus

Jnion of I1ndia through General Manager, N. Rly,
Railwsy Roard, Beroda House, New Delhi.

Chisf Perscnnel Cfilcer, h. Rly Barode House,
INOW De lhi .
pivisional Railway Menacel, N. Rly, 4 llehabac.

senior pivisionsl Commerciel Superintendent, N. Rly
awab Yusuf Road, Allanabad.

Respondents

e ¢ o &

Criginel Application no. 397 of 1994

Piyush Kumer Dwivedi S/o K.K. Dwivedi, Afe@ 29 Yrs

R/050-A liadhwapur Allehabad.

2,

~.mesh saran §/s Hari Shunker Lal, A /& 34 Yrs
R/o C-27/273-8, 1ndiéen PI=sc Colony Jagatganj,
varanasi.

Re jeev Kumar Srivastave, s/o F.M. Lal, a/e 30 Yrs

R/o CK=63/209-4 Choti Piyarie District, Verasési
amulya Kumar Gupte, S/o Sri N.K. Gupte, a/a 30 Yrs
/o 178 jurana Ketra, Allahabed.

surendra Kumar S/o K. Lal a/e 30 Yrs, Rfo vill. &
post Halimpur, Distt. Veranasi.

Rakesh Beheii Srivasteve, s/o K.B. Srivestceva,
A/8 26 Yrs, R/o 12 Ghas-Ki-satti, Khuladbad,
Allahabead.

priya Kant Srive:tava, S$/0 sri A.N. Lal, afe 33 Yrs

R/o $=-1/64-2G Chupe-pur, Distt. Varanasi.

Fraveen Kumer 53/o sri :.prakaesh, aAfa 28 Yrs R/o shiv

3/13=K-8, Nawalpur Colony, leerapur Baséhiee,
Varanasi,

ouwhpnid canls

Versus \\
Qo
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41 14,

4.

19,

1,
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Union of India, through General Maenager, N, Bly,
Reilway Board, Beroda House., New e lhi, ¥y

Chief personnel Officer, Northern Réilway, Berode
iOuse, New Delhi,

Divisionel Railway Manager, Northern Railway, Nawab
Yusuf Road, Allahabad. |8
Senior Divisional Commerciel Superintendent !.. Rly

Newab Yusuf Road, Allahabad,

«.+ Respondenss,

Original A pplicetior no, 1702 of <3

Réjendra Prasad , Afa 24 Yrs,|S/o Spi Rej Behadur
Singh, R/o Vill Khapati, post Knhapatia, Distt
Allzhabad,

Dharam Pal singh, A/e 32 ¥rs,15/0 .LiB. Singh, R/Ot
Vill, Ghambir 3ingh Pur (Sewazen) P.O. Auraei,
Distt. Vvaranasi,

Mahesh Prased, A/a 35 Yrs, S/0 5ri Remji Prasad
R/o iohalle : arsurampur, Post Mughslsarai, Pistt
Vardnasi.

Munna Lcl, A/a 29 Yrs, s/c sri Cheddi Rem R/fo

@@ Vill Chanchasi (Khuswaha Basti) post Chandhasi, ™

Mugalsaria. Distt. Varanasi.

ee. Applicants

Vers us

Union of India, through General Manager, N, Rly
Baroda House, New Delhi.

Chief Commercial Superintendent, N. Rly, Baroda
House, New Dclhi,

Divisional Railway Manager, N,| Rly Nawab Yusuyf Road,
Allahc:bad. -

Senior Divisional Commerpcial Superintendent, DRM
Office, Allahabcd,

b .+ liespondents

uriginal A pplication no. 1227|of 1993

!

Lal Bahadur, S/o sri Jhanra, Ada 28 Yrs, R/o vill
1

N
Qe -9
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Bhawarohi, P.U. sindhaur, Distt. Mirzapur

2.

3.

-,

Oe

16.
1.

Kishorilal, s/o Jhanne, Afa 32 Yrs R/0 Vill, Bhewaroh:

P.0. 5indhaur, District Mirzapur.

Horilal, s/o Jhannd, Afa 30 YTs, R/o Vill Bhaewerchi,
P.O. Sindhsur, Distt. Mirze . ur.

_pinesh-Prassd, S/o sri shvnatn prasad, A /e 32 Yrs:
R/o Vvill & B.Q. Bareini, Distt. Mirza ur

Ram Subhag, 3/0 Sri D. singh, A /a 27 Yrs, R/o
vill Murahuan, P.O. shikarganj Distt. varanasi.

sunil Kumer, S/o sri Banshi Lal afa 31 Yeres
r/o B.P. 285 Revi Nagar Colony, Neer Keli veoir
Mughalsarai, Varanasi.

o0 L\p‘slicdr“ts.

Ver sus

Jnion of India through General Manager, N. Kly Rail-
way Board Baroea House. New Delhil

Chief personnel Officer, N. Rly Barods House, New
pelhi.

Divisional Ruilway lenec.el, northern Railway,
Nawab Yusuf Road, A llahabe:d.

gsenior Divisional Commercial Superintendent
N. Rly, Navao Yusuf Road, Allehabad.

+.. Respondents

Original Agpliceticn no. 873 of 1993

santosh Kumar Dwivedi, s/o Late Sri R.M. Dwivedi
/o vill & Post sindthore, District Mirzapur

Randhin singh, S/o S.N. singh, r/o Vvill sultanpur,
P.0O. Makhmep ur Distt. liau.

virendra singh, s/osri S. singh , r/o Vill Rampur
post RampurDhameve Ditt. Allehsbad.

Jitencra Béhddur singh, s/o sri A.Singh, r/fo
vill and Fost Rampuar Dhamave, Bistt. Alla habad.

Raén Vijei singh, s/o B.K, singh, r/o vill & poct
Rempur Dhamava, Bistt Allahabad.

vinay Kunar Singh,s/o sii 1shesh singh a/a 22 Years
r/o vill ¢ post Rempur, Dhamava, Distt. Allahabad.

Bogha singh, s/o s:i R. Behadur, r/o vill chadpur,

Qﬂ§P i
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8.

9.

10,

1l1.

14,

15,

lo,

Dhameva, Distt A :lahebad.

L7

18,

1.

10 i
Bhiteura, Distt. Fatehpur. § !

ram Kripal Singh s/o sri A +| singh, R/o Vili Sahimepul,
post Bhitesure, Distt. Fatehpur,

Kunwar Rajendra Singh, S/c ski J.Bs Singh, #/0
Badi liaderi, Fost Siswen, Distt. Allahabad.

Raghvendra Pratap singh, S/o Sri V.singh rfo wvill
Churiyani, posi churiyeni Distt. Fatehpur. -

S.C. Mishra, s/o R.S. Mishra, r/o vill Jathi post
Mahidcinpur, Distt. Allehebad.

Hardwsr, S/o Ram Singh, r/o will and Post Kaunia
Distt. Azamgerh.

Ajai Kumer Srivastava, S/o sri (ate) sSaheb Lal
Srivastava, r/o Vill & post lSindthora, Bitt.
Mirxayur. b

Anant Fathak, $/o S.N. Pathak, r/o B=24 G,T.E.
Karelli Allahabad,

Kunwar Surendra sinch, s/o J.B. Singh r/o Will ,
Beli Maderi, post Siswan, Distt Allahebad.

Ramesh singh, sf/o M. Singh, r/o vill and post Rampur |
S.K. Gupta, S/o K.L. Gupta, It/o 4 HB/107 GEnga “agar
Colony Varanasi.

Hishemuddin, S/0o sri Sahauddin, r/o 537-A Ghanshyam
Nagar Colony Allahcbad.

«o+ lApplicamts

Versus

Union of India, through seneral Manager, N. Rly
Reilw ay Bcard, Baroda House, N. Delhi.

Chief Fersonpnel Ofiicer, Northern Railway, Barcde
House, New Delhi,

Divisicnal Railwey jian.ger, Northern nailwey,
Nawab Yusuf Road, Allshabad, \

Senior Divisional Commerciel| Superintendent,
Noethern Railway Allahsbad,

..+ Respondents

-




(W)

Originel A pplicetion no. 779 of- 1933

s

iahesh Kumar, S/o sri H. Lal, r/o New Lasker Line,
Furena Baihrsns, Allahebac.

... Applicants

Versus

The Wnion of India through the Generaljsancgér,
nortnern Railway, Bsrode House, New Delhi.

The Divisional Railway lManagjer, Northern Ralilwey
Allahebac.

Trne Senior Divisional commercial Superintendent
Northern Reilway Allcnabad.

The senior Divisicnal perscnal Officer, N. Riy
Allehgbad. -

The senior Divisional Accounts Officer, N. Rly allshal

. -+ Respondents

crigincl applcation no,746 of 1993 !

samarnath singh s/o Selik Ram &/o vill Kureh=-Khurd,
P.0. Mugalsarai Distt Mugalserai.

om prakas:: sharma, S/o Late sri puttoo Lal sharma
afa r/o vill parshurampur (sikatia) p.O.
Mugalsarai, Distt Mugalasria,

oo« Applicents

Versus

Union of India, through General Manajer N. Rly
Railway Board, Baroda House. '‘ew Delhi

Chief personnel Officer, N. Rly Barode House
N. Delhi.

Divisional .ilway Manager N. Rly Alls habad.

Senior Divisional Commercial Superintendent, N. Rly
Al la habado

.+s Respondents

Original Application no. 530 of 1993 It ]

Ramesh Ghandra, S/o Sri K. cherep,r/o vill
Umargani P.5. Raipur, Tehsi Machlishahr, District
Jaunpur. \




Wi
L3
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3.

4, _sri Ram singh s/o sri Murali, a/a 29 yrs rjfo

3.

10,

i

N
-

29.
1.

[RS]
-

e 112 1

!
satya prakash, s/o adhya, a/a 30 yrs r/s vill
Rempur Sawai, P.0. Rejupur, Tehsil Mechlishahr
Distt. Jaunpurl.

Jjemune Fraséd, s/o Srinath rjo Gopalpur, p.c. Rampur
Tehsil patii, Distt pratapge h.

vill Behdaul Khurd, P.O. Surwen MiBirp ury iz
Tehsil patii Distt. Pratapgarh. ’

Uma Shanker, S/o sri Chote Lal r/p vill Baenbirpur
F.O. Raipur, Tehsil Machlis hghr Distt Jauhpurl.

Laxmen Singh, S/o sri Muralij, r/o vill Behdaul
Khurd, p.o. Surwan misirpur, Tehsil patti
pistt Pragpgarh.

Girja shankar, S/o s¥i Chhote Lal A /a 31 yrs 3.
r/c vill Vanbirpur, P.O. Reipur, Tehsil Machlishahr '
Distt. Jaunpur.

Rajendra Prasad, S/o sri Ranm Lal, r/cUmarganj
p.0. Raipur, Tehsil Machlishahr, Pistt Jaunpur.

Aanrit Lal, s/o sri nath r¢i villumerganj P.O. '
Raipur, Tebsil Machlishahr District Jeunpur.

Hira “~al, spo Sri Ram Nath, |r/o vill Umarganj, P.O.\
Raipur, Tehsil Machlishahr, Distt. Jaunpur.

.+ fpplicalliss

Versus

Union of India through General Manecer, Northern
Rai lway Railway Board, Barods House, New Delhi,

Chief personnel Officer, Northern Railway, Rarods
House, NNew Delhi.

pivigsonal Railway i.anager, N. Rly Nawab Yusuf
Raocd Allshavocd. :

Allczhaad.,

PIEON HeSpondﬁnts

Criginal Application no. 479 of 1893

shiv Shenker, S/o Ram Lakhgn, r/o vill Behdaul Khurd
fost Gaura Distt. Fras&pgerh

Heri Shanker, S/o sri Chottey Lal, r/o vill Bamvirpur |
post Rampur, Distt Jaunpuly

Pam Bahadur, §/o sr. Mchanjlel, 1o pPurani Basrdaehi
Bazar, Post jijukundasaganj, Tehsil patti, Distt.
‘Pratapoarh, \




P e e

4, Ram Ashrey, s/o sri Ram adhar, r/o village sukhen
X\ Misirpur, post Suvensé, Tehsil Patti. pitt pratapgarh.

5,  Vibhes Shankel, 5/o sri Chottey 1al rfo vill
panveeIpur, post R-mpurl pistt Jaunpal.

6. Rem Khelewan, gfo sri Kandhai. r/o vill Sawal Rampur
post sersi Bika, Distt. Jaunpul.

7. pam Dahadur, S/ 2t Rl ARRIlast, x/p. Vi
pue Kharagrai, Posi SUVNasSa, Distt. pratapgarh.

B Ramshcenkel, g/o sri Chottey Lal, r/o Banveerpur,
post Rampul Distt. ~8uUNpUL.

Fe 1alji, Spo sri lsatapher, /o vill Me erpur, post
Madhupul, pistt. Jaunpul.

10. Shesh Nath, s/o sri Mata saran , r/p vill & post }
5ileudhi, Distt. Frata garh.

Cee UApuiicenX

Vers us

l. Jpnicn of India through General [ianagel, N. Kly Reilwey
posrd Basroda HOUSE, New Delhi.

2 Chief perosnnal Of ficer, Northern Raii@ay, Barode

‘ Hous e, New Delhi. »
r
3 pivisional Rai lway, Managel, Northern Ral lway
Allshabads
4, senicr pivisional Commercisl SUperintendent

Northern Railway A llahebad.

oo Respendents

29. nriginal Apclicaticn no. 416 of 1993

1. Kishen singh, s/o sri Rem Nagina Sinuh r/o
. yard Colony Qr. no. 702=C, vugalsaral, Distt.
yaranasi.

24 ramesh, §/o sri Ramji r/o vill & pP.0. .Parshuramp ul
sibtian post vuge lsarel, Distt. varanesi.

% o As hok Kumar Fandey, sf/o sri palmiky randey r/o
sibtian, parshurampur, P.0s Mugalsaral, Alinavsr :
Distt. V.renasi. i

4. prem Kumar Srivastave, 5/0 sri S.M. grivasteve, i
r/o Loco Colony Gr. NO. 128-K Mugalsaraj Distt
varénasi. ~

Do pilip Kunar sinha, $/0. 8554 Deep Nzrein Ial,
R/o Harur Colony GI. no. 694=A liugalsarai, pistt.
Varanesie. |

\\... Applicants

W o

PO



1,

1.

A ' é

e

Vers us ‘ ' A

Union of India through Geneﬂal Maneger, N, Rly
Rai lway Board, Baroda House, New D¢ lhi,

Chief Personnel Officer, Kodthern Railway, Barcde
House, New Delhi, Cr ' v

Divisional Railway Manauer, Northern Railwey
Allshahad,

- - - . - ‘ .
Seror Divisional Commercial Superintendent, Nerthern

Rellway, Nawab Yusuf Road, Allshzbad.

«+« Hespondents

Criginal Application nc. 1006 of 1992
Santosh Kumar s/o sri B.G. Sherma, r/o 146=4 Loco
colony aligarh,

oo« Applicant

Versus

Union of India through the 3eneral Manager, N. Rly
Beroda House, New Delhi. r

‘Divisional Railway Maneger, N. Rly Allahabad,

Serior Divisio sl Commercial |superintendent, N, Rty

Allahabad,

+e+ Respondents

Uriginal A pplication no, 1308/92

5Ushll Kumsr Pandey, s/c Ft.eN. Pandey, ii/e
60 Bhendari sgtion Rd. Jeunpur, \

SaL. Jvotd
Badha Ghauraha, Kenpur,

e oo Apblicant@.
Vers us
Jnion of India through General Manager, N. Rly

Baroda House, New Dclhi,

The Divisional Railway Manegen, Nortfern Raiﬂuay

X
- Bk

ey Sl TR | e L i 2

e o ,f,jr.,:_‘,:,...._‘..‘,_w__.;._ it o, L LR | S 3 Ry e ﬂ

Saxend, W/ o sri R. |Sexenal, 99/308, sSisanau

B e i

SRR e Sy —————
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3 [ Rs ' ]C\

Allehebad.

X\ 3 The S¢nicr Divisicneal Commerciel supdt. N. Rly
DRV Office. Allahabad.

... Respondents

L 4
24, Original Applicatior no. 1715/92
1. 1Indu rrabhe pander, V/o sri B.N, Pandey, r/o
94/1A Galle Bazer Tilhergenj. allanabac.
v gmt. ‘acdhurt Misra, wW/o Sri O.P Mishra, r/o
62. Bhandari Stalion Roed, Jaunpur. '
...'Applicant
- S" =+
Versus }
i
1. Union of India through General Menager, N. Rly |
Borada House, New Delhi,
2. Divisional Railway Menager, N. Lily A llahebad. ‘. |
. Senior Divisional Commercisl Supdt. N. Rly DRV
y - Office , Allehabad.

..+ Respondents

24 Original Applicetion no. 133/93

A Kripa Shankar, S/o sri V. Nabh, vill rate=ka=pure
F.O. Ram Negar, Distt. Allahabed

23 Jmes h Chendra, S/o sri s. Prasad, R/o Vill Tikeri
P.0. Bhemni Hiter, Distt. Allehaved.

oo f‘\DOll ccents

Versus
1. Union of indie through General Ménager N. kly
Baroda House. New Delhi., §
25 Divisional Railway )Manager, N. Rly, Allahebad f
3 5r. Divisional Commercial Superintendent, N. Rly

DRV Office Allshabad.

\\ ... Respondents




2%.

2%,

VA
N6 1

Original Ap:lication no. 514/93 ¥
sri Krishne hznd pathak, S/o $ri T. Pathak, r/o
vill. amaon, P.O. Sahibganj, Distt. Varanasi

subit De, S/o S.K. De, 'r/o Ume Kutir, Station
Road, Jaunpur., LA T i

oos Adplicant

Versus

Urion of 1ndie through General Manager N. Rly
Baroda House, New Delhi.

' Divisiornal Railway Manager, Nl Rly, allahsbad.

sr. Divisicnal Superintendent Commerciel N. Rly
DRI4 Office, Allahabad.

« «« Re€spoOndcnts

Original Applicaion no. 777/93

saitya prakash Mishra, s/o Sril R.S. Kishra, R/0
Aﬁa, 176 Krishna Nagar, Keedaanj, Allehabad,

«e. MBpplicont

Versus

Jnion Of India through Generdl )anager, N. Rly
Baroda House New Delhi.

The Divisional Railway Manager, N. Rly A llehabad.

$
si.Divisional Commercial smperintendent , N. Rly
DRM Office Allahabad,

«ss [Res,Onc@nts
Originel A ppliceion nc, 467/93 A

sheshi Kumar mishre, S/o R.Ab Mishre, r/o Vill

Ghatwa ; ost Kerchana, P.S. Karchana, Distt Allahebad. |

present Address 134= Tula Refl Bagh |A llechabad,

Raiendra Prasad Mshsra, S/o Bri D.P. Mishga
vill Kasidahan, Post Netheipbr , Distt., varanasi

Ancop Singh, $/o sri S.p. Sipsh, Rfo vill.#and P.O.
Raém “cgar Bhojpur, P.S. Antop, Distt. Fratépgarh.

LI /‘\p;' l:. CCtS

Qié‘» R

Versus

A




28.
i

le

N
.

3.

20.

1.

__Allahabad.

2
1l xt i

Jnion of India thraugh General Meneaqger, No .Kly
Barcda House, New Delhi.

nivisicnal Railway :Maneger, i. Rly allahabac.

Senior Divisipnal Commerciel superintendent N. nly

senior Divisional personnal Officer, liorthepn-
Railwsy Allahabad.

... nespcndents

Original Application no. 1028/93

Rajesh Kumsr Tripasthi, s/o Sri R. Tripethi
R/o 354/7/1, Jayantipur, [humapgang Allahebad.

.o« AOplicant

Ve rs us

Jgion of indie through Ceneral ileneger N. ily
Baroda House, N. Delhi. '

pivisional Railway !ianeger, N. rly aAllahebade

Senior Divisional Commercial Manager, N. Hly
DR’A. Of'flCe Alléhabad.

.+« Respondents

original Applicetion no. 1243 /93
shiv prakash Dubey, S/o S.D. Dwivedi, r/o Vvill.
Nawapura (Kakraha) P.O. Faetehpur, Distt. lau.

« oo ADPLE cont

Versus

Union of India through General Manager N. Aly
Baroda House. New Delhi.

Divisional Railway Meneder, N. Rly Allzhabad.

senior Divisional Commercial Menager, N. Rly
Allahabad.
\\ ... Respondents

Qm§bf i

N —— N
e




3§. Originel Applicetion no. 1362/92 1

1. pawan Kumer Pandey, S/o Sri S.5. Pandey, R/o 161/5
A, Azad Negar, South Malake, Allehabad. -

24 Arun Kumer Singh, S/o Late Sri| Remkant singh, R/ o
Villc/P.Oo Kaju’ f’\llahabado I

.+ Applicant

Versus

1. Union of India through General iManager N. Rly
Barods House., New Pelhi.

2l Divisional Réilway lMenager, N. Riv Allzhabad.

a. sr. .Divisional Ccmmercial, superintendent N. Rly
A llahabad.

..+ Respondents

). Originel Application no, 1511/92

Suresh Kum r Srives#ava, S/o Sri R.K.L. Srivestave
r/o 36A/60, Judhwal, Tilharganj Allahcbad.

«ss Applicant

Vers us

: 59 The Union of India through General if@ndage o,

Baroda House. New Delhi. } By

2, Divisional Railway Nienager, N. Rly Alle hé pag,
&
3. sr& pivisioral Gommercial Supdt. N. Rly 1 ym 8
Alihabd. W Qffice

e HQS 2C nderlts

%
33. Original application nc. 1609/92

8 sharda Babu, S/o Ghassit Lal, R/o 1 g5 ﬁakhas Kona
Al lehabad. " ; y

P Asrar Ahmad, S/o STi Abrar Ahma 3, /o 553 Attarsuiya:

Allehabad.

‘g 00 Applicarxt

Versus \\ j
Rec

- g i el i) L R L R s L ._1__ ,_,4_,_._.+‘_ e el o il gt e e S




3.
4,

o

Union of 1ndia twough General Manager M. Rly
Allahabed. .

iyl

Divisional Failway Manager, M. kly Allehabad.

Sr. pivisional Ccmmercial supdt. N. Rly A llahabad.

.+« Respondents

Original Applicastion no. 1628/92

Vijai Kumar Sinha, S/o Sri D.N. lal, r/o Hapar
Colcny Qr. no. 694=-A Mughalsarai.

sunil Kumer Sinha, s/o sri V.N, lel, R/o Qr. no.
603=R Hapur Colony Mugalsarai.

Narayan Dutt Dubey, s/o Late sri K.D, Dubey, r/o
131=3H, First Avenue, Reilway Colonyy, sSmith Roead
Allanhasbad. )

Sas  Abpiitcants

\Vers us

Union of India, through General Manager, N. Rly
Barods House. New Delhi.

Chief Commercial Ssuperintendent, N. Rly Baroda House
New Delhi. ' .

Divisional Railvay Remenger, N. Rly Allehabed.

ar. pivisional Commercial Supdt. N. Rly Allchabed,

. ++ Respcndents

Original Application no. 1663/92

Mithlesh Kumer M:shre, S/o Sri H,R. Mishra
r/p 4l1-C Baghambari Roed, Tilek Nagar, Allansbad.,

Sharad Dhyani, S/o Late sri G.P. Dhayeni, r/c
c/o G.P. Dhayani, Prayag Sengit semiti, 12-C Kamle
Nehru Road, Allshabded.

Ramji Verma, S/o sri K,N. Verma r/o House no.
173/B Railwsy Colony no, 1 subedarganj, Allahabac.

® e 0 ,‘,ppli CantS

\
S Y
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3¥.

:2,L1

A

a8 e

Versus

uUnion of Indie through General Manager) N. RliA
Barods H-use, New Delhi,

chief Commercial Superintendent, N. Rly Barode
House MNew Belhi.

pivisional Railwsy Maneger N Rly allahabad. <
sr. Divisional Commercial supdte N. Rly allahabad.
J. « -“espondents,
Original applicatien no. 17713/92
vinod Kumer S/o Sri R.Y. Ram, 1/o C 797, GTBINager
Kereli Allashebad.
Virendre Kumar,  S/o0 $ri. R.S. Ram p/o 23/B/16/C/"
1003, Allapur, Allahabad.
7.._._’:;_:.‘,5,'_‘, o %
Senjay Kumar srivastaove, S/o-Sii R.F. srivestave
r/o 14sB/%A, Chskia, P.O. GIB Negar, kllahabad.”
gg _ | .. Applicants.
if;
| |
<
Vers us

&

#
Jnffon of indie through General|jMananer, I. "Rly
New Delhi,

The Divisional Reilway iMencgeT), N. kly Allshebad.

Sdg Pivisional Comml. Supdt. Northern Rai lway
DAl Office Allehabad. :

o 00 RPSfJond*"ntF

Original A pplicetion no. 1821/92

B

sudhir Kumncr /Sfo sri Hridaye Nerein| south of Janie
Road, New Yar, Distt. patna, fresent Address.
101 Anend Bagh OUld Baiharenc Allahcbgd.

.o+ Applicant

\

1

Vers us %\/
- 2




-

/

Hoa A s

ile Jnion ¢f 1ndie through gneral jianager, N. Rly
naroca House, New Delhi, 2

2. pivisioral Railway Man«ger, N.Rly Aallshebed.
Se sr. Divisionsl sommercial supdt.l. nly allehabec.
a, sr, Divisional personnal Officer N. Rly Aallehabad. k

o sr. pDivisional Accounts Officer, N. iily Allahabed.

. +. Respondents

3@, Original applicstion ro. 1822/92

1.  Acun Kumer, Sf/o sri G.F. srivastava, r/o 101,

Olc Daeinarana Allanabad

... Applicaent
- \Jers us

: 4% Jnior. of Indis through the ceneral Manager, N. Rly

Barode House. Allehaoad.
2 nivisional Rai lway llanager, N- Rly allehebed.
3 sr. Dvisional Commercial Supdt. N. Rly. allehabed.
4, sp. Divisional personnal Officer, N. 2ly Allchabed.
439 sr, Divisional Accounts vfficer, N Rly Allisnebad.

.. Respondents

39, Original Applicsion ro. 1825/92

T virendra Pretap Singh, s/o R. Singh, R/o lturéhen,
post Shikargani, Distt. Veranasi.

2, virendre Bahadur sinch, 5/o0 s1i R.B. singh, R/o
vill }rempur, Fost Chakia, Distt. ‘'arenasi.

3 Mohan Prasad, s/o sri lalji, R/o vill murahen, Fost
shikerganj, Bistt. Varenasi.

4, Brij Ra) YadcV, 3/0 Sri B.R. Yadav, g/o Vill
Murahan, Fost ghikarcanj, Distt. Veranasi.

B Krishne Morari, Sinch, 5/o sri Re Muret, r/o
vill yure han, post shikarganj, Distt. Verenasi.

6. Surendra (ratap Singh, S/o sri R.B. singh, R/o Vil:

prem, urbost cheakia, Distt. Verancsi.

e
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A4

4.

1.

Ll

Vers us

union cf 1ndie through General) ianager, N. ﬁﬁy
Raroda House New Delhi.

chief Commercial superintendepnt, . Rly Baroda
House New Delhi.

nivisional Railwey Manager, N kly Allshebad.
sr, Divisioral Commercial Suplerintencent ,

N. Rly, Allzhabad.

+.. Responoents

Original Applicetion no. 1231/92

Alok Kumar,Sinhe, c/osri S.P. Sinke, r/o #233,
0ld Bairshena, Alleghabad.

ai sriwvestave, S/o Sri Om Prekesh, r/o 36/51

ia Dpande hewapur, Himmatg ng, A.llahabad.

} vee Japilicapts

Vers us

Union of india throughieneral lianeger, N. Rly
Barocda House, New D¢ lhi.

Divisional Railway Maneger, |N. Rlylallahcbed.

s5r. Divisional Commercial Supct. Ns Rly A llahabad.

é «e . | Réspondents

Original Application no. 333/92
shwetank Verma, ~/o 5ri B.P|Verma, r/o 258 Ghes
Sa'Ltl, Khuldabod. .»"'.lluhabad. \

L

.. lapplicaBt

Versuds

Jnion of 1nida through Genefpal Marlager N. kly
naroda House, New Delhi,

Seneral ;anujv{,_h. Rkly, Rali lway Bhawsn (Baroda

Y L

,

A

Ki

2.3




>
428l

g, Chief commercial supdt. N Rly, pail Bhawan,
Beroda House, New Deihi.

4, pivisional Rei lway Mena el N. Rly, DRM Cffice
Alle .habad. ;

- BT pivisional Commercial supdt. No Blys Allahebece.

(@)

.o neSpondentc

4p, original Application Nt 643/94

RAGRE- payal pandey, /o Late STl pt. Krishen pandey
r/o slock no.27/10, Labour Colony, aini Allshabad.

. Applicent

Versuas

1, The Union of {nida throagh general managgrl N.-RlY
_Baroda HOUSE, hew_Dnlhl. ;i” i R

{Dlylsagnal'Ralkwayaé'ﬁager i hly “llohaaad.Af ;‘

3. ST. D1v151ondl Commercial I onaoe* Lo DAY ﬁllahaoad.

co e hepsondents

43. Ooriginal Applicetion no. 61/94

1s santosh Kumal ginha, s/o L.J. sinna, a/a 32 YIS-
r/o vill Kanharpur, = Khardan, Distt. yvaranasi.

P _f\pp lj. C:]nm

Versus

34 union of india throuah saneral iignagel, N. Rly,
naroda House, New Delhi.

Ze Chief commercial gupdt. N. aly peroda House,
new Dbl

3. Divisional Railway Menagel, N. Rly, Allahecad.

&, ST pivisional Com ~rcial Supdt. DRM Office /
Allahabad. pe

.o R65pondent




5 @
Hoas 7
4 original Application ne. 394/93

; 2% anénd singh, S/o Sri 5.L. Singh, r/o 524=A, rratiic
Colony Allshabec.

2. Raj Kumar Singh, /b sri M. Dayel 5ingh, rfo S=
i!AAQGO Mé‘rg, nl ldhak;:’-d.

3. .ei prakash singh, S/° sri v.D. Bingh, T/0 ' k.G,
Marge Allahabad.

4. santosh Kumsr singh, s/o sri M.D. singh, r/o 5= 14.G.
Marg Allha ed.

S 5.K., Singh, S/0 N.B. singh, r/o 13/3 Kerela Beg

Colony, Allahabed.

6. Umesh Pratap Singh, gfa STt1 Kab. singh, Retd.
priricipel F.B. inter College. pratapgarh.

s 8 suni 1l Kumar Singh, s/o sri J.B. singh, r/o Vill.
Gujaria, rost yrayadeeh, Distt. Fratapgarh.

B aAnil Kuner sinch, s/o sri R.P. 3ingh, r/o Vill.

*
—_Gujaria, post reyudeshe, nistt. Fratapgarh.

9. Chandan Adhikari, s/o sri N.N. Adhakeri, r/o
695-5, Loco Colony Allanabad.
' : Late
10, sSunil Kumar Barua, s/o sri/J.C. Barud, r/o 89 R.N.
Nager Allzhabad.

il. Rajei Kumar srivastavs, S/o sri R.B.L. Srivestava,
r/o 152 Balua Ghat, Allehabac.

12. ukesh Kumer srivasteve, S/o sri d.S. grivastave,
R/o 128 Matiyara Road, Allahabac.

... Applicents.

versuJs

1% Jnion of 1indie, thrcugh General liandqer, N. Rly
nai lwey Boad, Beroda HOuse. New Delhi.

¥ Chief personnal Officer, N. Rly Bereday HOUse,
New Ddhi.

3o

3. pDivisicnal Railway lgncCel, M. Rly allshabad.

4, sri. Divisional Commercial Supdt., N. Rly

Ge
A llahebad.

... hesponcents

4%. Original App lication no. 633/92

1 B4 Ramji, S/o Late sri Lala Ram, T/0 61A/1 Teliergani,

Allehebad.,
\ RO Ap(l li ca nt

Q&é\/ L




lo

2.

3.

l.

4%,

17 SR el T NI » A e e b »~

/] 25 /1

Versus

jer, N. Ry

jnion of India, threugh General NMang
Roroda House, Mew Delhi.

nabed.

(AR}

The Divisional Rai lway Menager, i ‘sl wbd

Sr..Divisionel Commercial Ssupdt. N. Rly Allshabad.

Respondents

Ooriginal Applicetion no. 706/32

Dipek Kumér singh, s/o sri (Lete) B, sinan, r/o

1B/8A Bhanghembri Road, allepur, allshabad.

Akhter Naim Siddique, §/0 Sri M. Sidoique, r/o
174 New Mchdori Celony, Allahgbad.

ohd. Kaleem, S/o sri amir Uddin, r/o vill patulki,
P.0. Kanehti Distt. Allahabad.

Dilip Bumsr, sfo Sri A.P. srivesteve, Rfo 9 Elgin
Road, Civil Lines, Allahabad, j ; :
km. Shashi sriwasteve, D/o Sri L.N. grivasteve,
r/o 347, L1G Govindpur Colony, Allahavad.

suresh Pratap Ssingh, s/o sri rem Nesh singh, r/o
vill Chand Kemaniye, F.O. Khutj F.S. Khera, Distt.
Allahabed.

o o e Appli Caﬁl

Versus
Unicn of lncie thro.gh Secetory, Railwey Boerd,
Rafi Merqg, New Delhi,
General lianager, N. Kly Rai lway Bnewan, (Barode
souse) ‘‘ew Dehi.

Chief Cammercisl Supd. N. LRly Raiiway Bnawan

(Rarod. House) Allehatad.
Livisional Raeilway Mamager, N. aly, allahebec.

sr. Divisional Commercial Supdt. Ne. Hly, DiM
Office, allahabad.

... ‘iespondents

Ooriginsl Application no. 643/92

:

%
1
|
'i
|
i
z
|
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£ - i \ ~

|

&4 Ran Murtes, S/o Mewa Lal, r/dq 71 A Pale Alkepur,

Allahaked.
: BN
«o-ADplicants
Vers us
S i nion of Indie tkrough Generdl-lapeger, N, Rly
Baroda House, New Delhi. v

2y Divisional Railwey llanazer, N. hly Allshacad.
34 Senicr Divisional Commercial |Supdt. N. Rly Allehaba .,

.o . RESpPONndents

AS. Original A pplication no. 731/92

o

l. R Kymar ‘tishre, sfo sri K.H. Mishka, r/p
26/105 shiv Kuiti, Krigsl Bhawan, Allshabad. o _
\
24 Frank .ichard [lenesse, S/o S@i M.R.|lMenesse,
94/37, Cl¢ lumfordgeni, Alldhsbad,
R B G
\/'ers us y
y L

’
ik Jniion of 1ndie, th rough Genaral lishacer, N, Rly
Rail Bhawsn, Rarovcde. House, New Delhi.

4 Divisional Eailway Maneger, N. kly DRM Office,
Allchabed.

i ¥ Senicr Divisioral Commercial |Supdt.y; DRM Office,
Nawab Yusuf Roed, Allehabac.

« «+ Respondents

49. Criginal A pplicstion no, 734/92

|t Frakesh Chendre, Fandey, S/o .D. Pandey,r/ﬂ
Vill & P3st Dubawal, Cistt. Allchabkgéd. g

o o prllcant

Versus
i1 Jnion of Indie, throu.h Secrdtery, Reilwsy ®Roard,
New De lnil.
< o ieneral ljanager, N. aly Reilway Bhawaen (Baroda
House) lew Delhi, \\

G




» \

e

Wy

A2 gk
b 3 Chief Commercisl Supdt. M. .RlyRailwey Board,
New Delri.

4, Divisionel Reilway Manszoeir, NO. Ry R Ofiige
llchepad.

'.D

I)

r. Divisiocnal Commercial Supdt. N. Rly, DRV
Alle hebead.

C
.
N

.+, Aesponcents

&£, Criginal applicstion no. 280/92
J AVE

1. Gulab rem, 5/o Ram LCaur, r/o vill. senepur, P.0.
F.C.| senapur, Disti, Jaungul,

s L APDLLCEnR,

Ve rs Js

I gnicn of Indiie throush Jenerel janager, N. Aly
Baroda House. i'ew Pelhi.

19 pivisiocnel Railwsy lianeger, N. ' ly, Allchabad.
< Sr, Divisional Co mercieal Supdt. N. Rly, DRM

uftice, allchabad,

. s liespondents

4¢. originel applicetion no. 961/92

1. purgesh .aeni iishra, s/c sri C.P. ishra, R/o
433-L ydganJ, Allahabhac,

D Fermeshwar Pra&ao Trivedi, s/o Sri ReK, Trivedi
r/oc 116-A Bahadurganj, Thakur Din K& Hsths,
Distt. A llahehad.

B ;ehdnra prasad Mishra, s/c¢ sri K.P. Mishra, r/fo
57/-A MNai Pasti, Meta Nagar, Distt. al3ohgoad

e s Applicenis

Versus

le Jnicon of India throuah General Manager N. Rly
Baroda House, lew Deihi.

< 5 Chief Commercial supdt.,N. Rly Beroda House, New
De1lhi.

3. nivisionel hailway lianager, N. Rly Allshabed.

4, Senicr Divisionsl Commercial Supdt. CRM Cffice,
Nl

Re pondents

A e

—

Ne Rly Allahabad . \




l.

Y b Y

originel application no, 2071/92

Lpi , 'y
sri| R.N. Fendey, E/O

pCinesh Frased Fendey, S/c
vill. Relwan, F.C. rahera, Diptt. ATzepul,
ool MDILi COWE
)
'A
Versus

Jnion of India through Generdal lianager NN, Rily
New De lhi.

pivisional Reilwey [i@nager, NO. alylallahabac.

sr, Divisionsl Comnercial sugdt. N. Rly Allehabed.

e 26 ?.iuondentfﬁ‘

Criginal Apvlication no. 1208/92

¥ishna lal s/o sri G. Sahcij r/o 1R/14 iM.§. MPrg,
.G.I.C. Conp cund, Allehabady}

) 'K

A

1%

hendra|singh s/olsri U. sihgh, rfo 2/85, Rame Nend

¥
id
IBgar, latiyara Road, Al;ﬁbjl) Allahabad,

Hgri Shenker sinsh, s/o sri fiem Auter singh, r/o
2/45, Rame Nand iagar, ietiymra Road, Allahe bad,

fe; Lahadur Ram, S/o sri Dal singsr Ram, B/o
87=-1/2=C, uaghdwbgrl Rcad, Allspur, Allahabad.

Yogendra Neth,s/o sri Dudh Nath, r/fc 535, Colonel
Hilbndbod

e

R

o o ¢ Ap . J—i cdn&s

e

Vers us

Wnion of indie through seneral Hdnéjel,f‘\:Rly
Beroda House, Mew Delhi. j

Divisinal Reilway sanarer, Northern Rai lway,
Allchabad,

gr, Divisional Commercial Supdt., N. Rly Allshevad

‘?;”/

.. 29
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Is

2.

3.

(S

f 29 5471

N

suresh Chandre Supta, B/o srl Reja Rem Gupta,
%/ 0 /3, tew Rewa Bui lding, Leader. ROeO,
Allahebad.

original Applicotion no, 1207/92

pertho sarthi Dobdar, s/o sri i.K. Dobder, 294, Akber
pur, allenebac.

e npotremtsy =

Versus

ynion cof indie thr ughn sereral iManha.er, Mo Kly,

Beroda House, N. Belhi.
pDivisionel Reilwey lianager, L. uly Allshsbad.

sr. Divisional Commercial supdt. N. nly allzhabad.

origianal A pplicetion no. 1345/92

Krishanakant Srivastava, s/o sri (wate) nunni Lal
srivastave, r/o Kama Nend Napar, Bhardwaj Puram
Allehabad.

SWt- ‘Jsha .~eni srivasiava,‘h/o Sri De.Ce. 3grivastava
r/c 520KL KydganJ, Allahabac.

o

~scesh srivastava, S/o $1i Kripe shanksr, r/o
72- C/2, i.atiara Road, Bharadwsej Purem, Allchabad.

Ghen Shyam Ssingh, S/o Sri 5.R. singh, R/o vill Narayel
npur, Post shivgarh, Distt. Allahabad.

Brijesh Kumar Pend@y, S/0 sri S.X, Fandey,

r/o 46, Kincne Rei Gengé Prasad, alviye hager,
Allahabad.

e Hp;‘ liC{:?n'tS

yersus

Jpion of india through general manager, N. Rly
naroda House, New De Lhi.

nivisionel Railway liandjer, N, Rly, allchabad.
sr, Divisional commercial sundt. N. Rly, Allenabad.
\\ ..+ Respongdents
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Original Applicetion no, 134492

Vinod Kumar Srivastava, S/o Sti R.P  Srivesteva,
r/o 751, ‘uir Koad, nejapur, Allahauad. 4
«+o Adplicandg

Versus z

Snion of india througn General jianager, N. Rly ¥
Barcda House, Mew Delhi.
pDivisi 'na. Railway Menager, N. Rly, A 1lshabad,

gr. Divsional Commercial Su dt.. hel''ly AilSehabad,
b ] 4

.s o HESpONCelS

Original asolicaten ne, 1280/92

$iM. Iqmegugdin, §/o sri S.H
g 5 =) 1l 3 o~ 3 i -
7181/0, Shanshyem ivager, Rel

Dheerendra Nath Saxena, s/c $ri Decha Nath S.xena
H/o 46—21-5/7 Ramen Xe Pura,| "sulemj] sarai, Allehabad

e 0 ¢ &ppll C&nts

Vers us

Jnion of incdia through Generél Manager, N, 4y
Ssroda House, New Delhi.

nivisionsl Railay ieneger, N, iily Allehabad.

gr., Divisionzl Cecmmercial Superintendenrt, K. Rly
Allsrebagd.

Original A pulicet:on no. 12B9/92
inker, s/0 sri G. shdnker, §/0 xé/%} Kala

f ]

Kemes hwir Nath sherme, S/c gri Ram|131- Nikkcla Nager
Lucknow.

o o o ,ﬁpyiiCdY‘.t.

Versus

Union of indie throgh jenerql L.anager, B. ikly,
; erode House., Allahaizad. \

Divisioral Railwey Manaje:,iN. Rly, Allahabad.

R ¢ 131
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3. Sr, Divisional Commercial Supdt. N. iily Allaheobad.

.+, Respondents

\
59. Criginal application nec. 647/92
! ~“l.  Varun|Kumar Shukla, s/o sri s.P. Shukla, .r/o
o 79 A Vinhazpur, Beni Ka Hats, Allchabead.

¢ ve ADpAItant

Versus

iy Jnion of jndie through Generel !janacer, N. Rly
Barode House, lMew Delhi,

2 Divisional Railway Menager, N. rly, Allehabad.
k. Sr., Divisional Commercial $wupdt. N. hly

Allehabad,

.« Hespondentis

~
Uriginal Apgliceticn no., 494/99

On
<

k. Suresh Kumsr S/o sri Tulsi Ram r/o 25, Lukar Ganj,
Allshabad,
) -
. e ADSEIEGNT
Versus
Jni n of Inida through Generesl jMemager, N. Rly

Baroda House, New Dt lhi,
i The Divisional Reilwey Manager, N. Rly, Allenhabed.

209 The Senior Divisonel Ccmmercial Supdt. N. Rly
Allahabad,

.+ . nesoondents

€k, Original Applicction no., 495/92

k., Ranjni Kant patel, 53/ sri Chandre Shekhar, R/o
2, Rama ivand Negar, Allspur, Allshabad,

\

Qe A -l

e et Applicant.

4, Sr, Divisional personnel Officer, N. Rly, Allahabad.
B, Sr. Divisional Accounts Officer, N. Rly Allehabad,
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63.

W ey
5 i . !

q:"ers us { 1 : g

b

Jnion of 1ndlc throgh the Gerieral Mancgex, No +RLY
2ereos llouse, ilew Delhi, ; X

;

1

pDivicioral Raillwey Menager, Ne. Rly Allehabac.

seniro Divisionel Commercicl supdt.”N. Kly AlldhEbddt
sr. Divisionsl Personnel Officer,‘t?*ﬁir—ﬁilahai;d. i
er, Civisional Accounis Offiier, lie| Bly Aldehebad.

«ss Responcelis

G-

nell Application no.

|

e 1
Ui d g

prabhs Shanksr Yadav, 5/c Sif R.F. lYadav, r/o
1C Thron hill Road, Allahabad.

. Applicer-t

Versus

Jnicn of Incis through Genedal .. dcer,
Earods House, New Delhi.

Divisional Railway ianeser, |N. Elyl AllahaZed.
sr. Divisional Commeercicl Jupdi., I nlyBAallehabed-
‘ "

sr., pivisionsl perosnnel Cfficer, N. Rly Allahecbad.

ar, Divisiorel Account Offiger, N. Rly allchabad.

!

| .o Respord@nts

Oricirnal Application no. 52) /92

Anil Kuar Srivastava V
r/o Rly Quarter,subedergeni, ..ilcfabsd
irakash unbndl ra H
191/24 Rairoop Pur, Allenabad. v

Rakesh Pretap Singh, s/o Sﬂi R.P. Isinch, #/o

viill ¢ |PaC, KOgwa Teh51 phHulpur, {Ddstt JAllehabac.

Bheratji
Allzhakiat .

[ s
BET SR Gl / SO
Kit .,:F. S/O Sll \;.x-j. Kad D@, s 9 36—u—Anl¥ai.:JI‘,
i
i _ :
i eeol Applicants.
;
!

Vers us A ,

Q‘b’l \‘
! ‘
~-.33
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66.

n
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¥/ .33

Union of India through Secretory, Railway Board
rall Bhewan, Kew Delhi.

General laneger, N. Rly BSaroda House, New Delhi,

Chief Comme-rciel Supdt. N. .Rly Baroda House,
vew Delhi.

Divisional Railwey jianccer, N. Rly, DRM Office, -
Allahabad.

Senior Diviiocnel Commeréial Supdt. N. Rly Allahabad.
Station Supdt. N. Rly Allchabad.

ees RESpONCENts

taleya Kant, s/o csri
Bagnambarl Housinj Sc
llahatad.

P =4 - / DNAD
v BTaVESEaVa, T/0 928
eme, Bharadwajpuram, 21

Versus
uUnion of Imdia, throajh
nNew Delhi .

Divisional Reilwey Menager, N. Rly, &llahebad.

Senicr Divisionagl Commercisl Supdt. N. Rly &Allichabead.

+s« Responcents

uricinal Applicetion no. 476/92

Shushil| Kumar Srivasts
srivsstevs, rfo 155 za
Allahepur, 2llahakbad.

.26 oari Lekshmarl Prasad
n

&
amberi Br ih Liraman Yojna,

Avr 11 cand
.o ‘Appicant

Versus

Union of Indie through General Lienager, N. Railway
Beroce [House, New Delhi.

Divisichal Railway Kanager, N+ nly. Allahebad.

()

Sr, Divis al Commercial Supdi., N. kly Allshabad.

Srj} Divisional permnnel Officer, N. Rly Allahabad.

. 1 - " - 3 -~ ~H N
Divisional Accounts Officer, N. Ely allahabad.

\(%J)

(€p]

cso REespoOndents S
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66. (80 Ginal Eppkiceti on i no. 477/B2
K
Tkl LR U e e e / 42 . Baklk i k
ILs Laam Kume SO e Gy ant  GNatiE, T Ly DK J& a
Cauoh, ng rabad.
" e .-:\I }'1.] C;..IIJL‘
Vers us
1. Uniin cf India through Generall i:aneder, i . Rly
Beroda House. New De lhi.
Lo Divisioi.af Redlwdy ienager, M hiy gllehalal.
b SC. Divisionial Commercial supdt. N. IRly .AllEhabad
&, 5r. Divic ioniel P erosnnel Uffficer, M. Kly AR .a"abad.
D SH. Divisional Accounts. Cffiker, Nd Rly A zHabad. i
|

<.+ fespondefitis

1.  Updndrs Sinah, S/o Bri 5. sirbh, r/d Teipurlposi ’
§“_ Al de bl DatiRstly J
Jaﬁflclh, PeS+. Sakafldih, Distp. Vargrasi.
g
2. Rajesh {umar Singh, 's/o sri RLN. singh, r/e
Tajuur Post Sekaldhi, PeS. Sakald;h, Distt. Veranasi.

ses Aeplicanyg

Versus
3. Ungon uof ;LOl“ through General janager, i:. Rly
Red lwey Bosrd, Baroda House. New Delhi. 1
&
2. Chéef Commerciel Supdt. . [ily Barcde Houses New Delhi

o Divisicrial Reilway Mansjer, N} kly Al lshaba@.
4., Stl. Diveional Ccmmercizl Supdt. N. Rly All=B:-bad.

06 . Criginsl gpplication no. 220/93

1. Sanjey Nerein Prased, $/6 Sri |R.L. Prosad, 8/0 i
22) Leth no, 1 liew jMehal, Nughdlsaraik '

iiarain Pra

ri sa © Sri Rys. Pragad, r/®
¥ill Necjlpur, o

D
t Chereon, Distt. Varanasi.

\ Hpu? igant
| g 2y
S

e
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Versus

Union of Indie, through Generel jjanager, N. Rly
Railwgy Board, Barcde House. New [Delhi.

Chief Commercisl supdt., N. Rly Beroda House,
New Delhi.

- Divisioral Reilway Manacer, N. nly, Allshakad.

Sr. Divisional Commercisl, Supdt. Northern Reilway,
Allshabad.

.ee liespcndents

Criginal Applicatior no. 219/93

Ram Singh Yadav, 5/0 Sri R.a. Yadav, r/o Vi
Pursbharghai, p.O. Suhansa, Tehsil Fatti
Pratapagasrh.

Uma Shanker Yadav, S/o sri R.L. Yadav, r/o vill.,
Behdaul Khurd, P.O. Gaura, Tehsil petti, Distt.
Pratapgerh.

m prakash, S/o sri R. Dular, r/o vill. Behdaul
Khurd, P.C. Gaura, Tehsil Fatti. pratapgerh.

Vgsudev, S/o K.N. Yadav, r/o Vill. Xudia-ka-pura
Tehsil Mechchalischar, Distt. Jaunpur.

«es Applicants

; Versus
Union of Indie through General Kanager, Northern
Railway Railway Board, Barods House.
Chief Commercial supdt. N. Rly, Baroda House. New
Delhi,
Di#visional Railway Mana.er, N. Rly Alla:abed.

b

Sre Divisional Gommercial Supdt. N.

Origianl Application no. 197/93

Chet singh, $/o sri Raj Dshadur singh Ao i1l
Inargaon, rost semraha, LDistt. Veranssi.

~ - . R baz) P13 ~ - ',
shiv Kumer,iMishra, *S/o 5

Vill Tatihara, Fost Deona

G

(€3]

Vinod Kumer singh, s/o
VEll Ragon, Fost Semradh,

|
4
i
$
|
]
g
%
1
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2 o 3 : ot £ =i s AL Rl
4. “fakesh Chandra Tripathi, s/ @ 3g¢~;.5. {lfgtul, i |
rfgo vill, shisakpura, posti Saidatad, Distise Alleiis.ac.

‘,.

. i ) RS i At N v Lt
Do Shyam Krishen Dwlveai, s/b 31i V. Dplvedd i/ e
vill :

1 ’ BN 2 e v 3 1=k 5! ~
. TOPU, j_d‘x.f;hd':.]. Glag yd :,.t . //\ll.cm-us-duo

.o Wpplica@t.

Vexrsus

2 ey LA Ear - e A
:on ofl India through ;nerah;wanc;a;,_“. 1y,

ds JnLo

| Reilway LChawarn, Baroda 1iousel. ew B lhie

i 2. | @G.ief Commercizl Supdt. La:ddd Houge, hew Delbi.
3 Divisional Raeilway iicnagerl, F' Rly| B Aliaghabed.
4 seniqr Qivisionel Tomme:ciaﬂ supdd. . REY,
T i%ﬂ T fde it allgnabac. i

.es Respondents

71 @. Criginal Applicetion no. 16#/93

1

| ' B prem Shanker, s/o sri S.HeN. pandey, r/o 45 Gariwen
| Tcla, Allahabad.

|

|

2. Sanjay Kumar, Srivesteve, ;/0131; (Late) R.E.‘ :
srivesteva, r/o 16/11 liew sbhhbatiebagh, Allshabac.

3 sautem Adhiker, s/o sri N.NL sdhikeri. /0 69543
‘ Lcco Colany Allshebad.

4, Jscdishl Presad srivestava, s/o sri (~ate)fN.P.
srivastava, r/c¢ 97/ 4, Kerbdla, Allahabadh

|
|
|
| 8L f.ajencdra Selaswal, gfoisri F.S. Sarasv.aiy, r/fo

63 seriwsn Tola, Allshsbec d

srivasteva,
.

"0y % ]
&3 Gm Prakesh grivasiava, 3/0C|SIl Fei. ‘
ony 3/8 lapur Allehabade

|

| |

\ ! r/o E%S (54) Baghembarl COX
‘ :

|

\

|

i
Y
/o gfi T.N.@srayascave
1

7 sbhilesh Kumar Sflvaslach g : £ &
‘ 140 SASG Thonghyan vagur kailway] Co-ony i~ 1EeEhgbad s
| | il 4Jshutogh Kumar srivastava, §5/0 31F K56 Qrivesicova,
! 1/o 35/11 Sarvodaye hagar, |Aallshcbao.
3 4 o i S 4 gy ~ R A W) ot | ol
S | .gnoj Kumer S.ivestova, 5/% 3ri gk Stifss@era,
‘ /0 GSf11 Seuvadeya hajel, Allzhakbad .
’ 5
10, leeraj| fumer Verme, 5/0 5-% KeSe Nerma, &/ O
150/122=4 lietiysra Roag, Alllchabad.
l
cod opplilkants.
I :
| v
| Versus | :
} i i
i | |
4 o L gl I ynioniof Tndia throasgh :eJeral Minager,jh. Rly
i Akl £
! I "\ ‘| —3 7
3 ‘ } } ¥ 1
g -
e e e - - g — L . —“4_ Lt ; h_;J
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d da e

Hoar il t,[

nailway B0ard, Barode iouse, A% New pelhi.

chief personnel Of{{icer, horthern nailwey, Barcds
tjouse, liew Delhl.

Civisional Railway Manager, N. i1y, Allehabed.

genior pivisional Gommercial Supdte N =3 4T
Allshabad. 2 '

... Respondents

Oriqinial Application no. 151/93

shec Kumsr YadaV,‘S/o sri PsliiYadav, r/o 164=-A
Alopibagh. Allehabad.

ahai Verme, S[o.8yi BP. VRLla, r/o

e

4

L]
ilak Nagar, Allahekac.

~

2

Km. Rajeshweri, p/o sri Ram Dass, r/o 2/92—A
b

itamanand l.agar, Allshabad. s

sunil Kumar srivastava, s/o sri AN+ Srivastieve,
r/o 127 lietira Roady A

fzjesh Kumear, s/o 5ri Sep.L. Srivastava, r/o
T.C.Cele Srivestave, sucamadih, Dhanbead.

awadesh Kumer Singh, s/o sri J.Singh, r/o surghiys,
post sansdih, Disit. gellia.

Anjani Kumer Srivastiave, s/o sri V.N. Srivastava,
r/o 28-A Krishan Negal, Allahebad.

¥srunesh Kumar, S/o Sri T. hath, r/o 545-3 Chanshyam
Nhegar, Allahabad.

shyam Prakesh sSrivssteva, s/c sri P. La} rfo
cws 54 Baghambarl colony, Allahabed.

Lalit Kum

nar, o
sohbat iabagh, Al

\ersus

Jnion of India through General iieneger, e Riy
3aroda House, lew Delhi.

shisf personnel Officer, N. Rly, Baroda House,
New Delhi.

nivisional Reilway nanager, . aly, Allghabed.

genior Divisionel commer@iel Supdt. N. Rly Allahabad.

\\ »se Respondents

Vy}} -4 .88

. A «
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Qrig%nal Applicatien Ne, 150 of 1993

l, Shri Dhirendra Kumar Mishra, s/e
Shri H.M. Mishra, r/e 23/47/107 B
Indrapuri Celeny, Allahpur,

All.a habad °

ceon Applicant (

Versus

d . Unien ef India threugh Genral
Manager, N, Railway Head Quarters

Uffice Bareda House, New Delhi,

+os+ Respendents

OR U E R(RESERVED)

JUSTICE B.C, SAKSENA, V,C

This bunch ef 73hgfses in all invelve almost

identical questiens of fact and law and reliefs alse, O.A

83 eof 19§2 is being treated as the leading 0,A. The number

of days of werking varies in each eof the Q.i and breaaly
the perigd ef werking ef the applicants as Velunteer Ticket

Cellecters ranges between 5 te 18 ddys and that tea on the

allegatiens made by the applicants in the month ef January
1982,

o R

B. - The applicants alleged that they had werked fer

the peried. indicated by them in the varieus Oehs. in the menth
of January 1982 @ fs,15/= per day . The applicants @llege

that on the basis of Railway Board's letter dated 6.2.90

they made representatien regarding their re-engagement as

Volunteer Ticket Cellecters since they had werked prier te

17,11,86,

I Reliance fer the claim is based on the decisions
ef this g;ibunal ds also the PuB, inl'a few 0.As preferred

\
Vet

++ P39
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by pzrsonc similarly circumstanced. The applicents,

A R O M 4

therefore, have sought a relief for 2 direction to the
Lespondents o re=-engage ihe applicanis as Velunteer
Ticket Collactors Or mobile Booking Clerks &s pef Extant
Rules. —They have also in:some petitions prayec that &
direction be issued to ihe respondents to teke the peti-
+ionars on duty and pay back wages from 10.12,90 till

+he date when they first presented ihems@lves for engage-
ment,

4o The respondents heve Jesisted the petition end have
filed & counar affidavit as also & supplemantary couner
affidavite

5. The applicants have filed & rejoinder ef fidavit.
The appiicants have admittedly not re-engaged afier toeir
short stint fanging petween 5 to 18 days in the month of
Jenusry 1982. The Reilway Board's circulars deted 602490
is annexed as winexure Al 1o the leading C.A and have
-lso been annexed 1in XRX some of the U.ds. A& p:rusal of
the said letter shows that in the light of the sudgment
cated 26.8,37 of the Ceniral Administrative Tribunal,
Principal Bench, New pDelhi in O.A. No. 1174 of 1984 (Neera
vehta end urs Vs. Union of Indie and Ors) and Aismissal
of the SLP No, 14613/87 by the Hon'ple Supreme Couxt

on 7.9.89, The Rallway Boerd has decided that the tcut
off" cate for being considered for abserption in

reguler emp loyment egainst reguler vacancies earlier
provided to be 14.,8.81 will be substituted by 1Pl 66
Paragraph 3 of the circular letter is the ancher sheat

for the cleim in ihe present U.A which reads as under -

\

o e op40
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In regard te Candidates engaged as Mob{le

Boeking Clerks discharged Consequent en

dis¢entinuance of the Scheme by zenal

Board 's

Railways, as a result of / letter. dated

17.11.86 er any earlier instructien te the

same effect may be Te-engaged as Mobile
Booking Clerks as ang when they appreach

th® Railway Administratien in regular

emp leyment may be censidered after they
Cemplete 3 years of service as Mobile

Beoking Clerks in the same manner as in

the case of other Mebile Booking Clerks

Cevered under para j, ®

6. In paragraph ) attention was invited te Railway
Board?& letter dated 21.4,.82 and the 'cut eff date? i

J

provided therein was 14.8,8] ,

3. ¢ We have heard the learned ceunsel for the parties,
1

o

Re $ Shri B.B. Paul, ceunse] appearing fer the respo-

ndents raised g preliminary ebjectien that the 0,As are
barrei%by time, laches and acqu;§oanceé

e,

i

A

The learned Ceunsel urged that the applicants

have net been engaged after January 1982, He f urther

submitted that the Railway Beard's letter dated 6&2.1990

dees net govern the applicants whe alleged te
fer a peried between 5 te

have werked

18 days as Volunteer Ticket

Collecters, He further submitted that the applicants were

net discharged censequent te discentinuance ef the scheme

by the zenal Railways as a Tresult of the Board's letter

dated 17,11,86, Theiridiscontinuance hag taken place four
51 b

5 \
; | Bew
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years earlier and not on the basis ef the Railway Board's

said letter,

10. The respendents have alse disputed the cerrectness
ef the averment made by the applicants abeut their having
worked fer the duration indicated by them in each ef the
O/As, The applicants in suppert ef their assertien of

having werked in the year 1982 for @ number ef days indicated
by them during the 'Kumbh mela' have been aneexed, cepy ef,
certificate stated te have been issued by ene Ram Das whe

has given out his designatien a§/§i2§et Cellecter AKM, N, Rly
Allahabad, Cepy ef such a certifidate has been annexed as
Annexures A-3 and A-4 te the leading O.A., Shri B.B. Paul
submitted that Shri Ram Das was net competent te issue this
certificate and the said certificate cannet be treated as
preof ef the working peried ef the applicants indicated in
the certificates, We, however, feel that it would not be
necessary te epter inte this centreversy for the purpeses

of deciding the O.As. We, preceed to decide the 0O.,A in the
light ef the claim based en the provisiens of the Railway

Board's circulsr letter dated 6.2,90. we, hewever, make it
clear that we may net be understeod te have accepted the

claim ofAthe applicants with regard te the days ef their
werking., We may take up the plea of the 0.As being barred
by limita@ion. Admittedly, none eof the aspplicants initiated
any%%&%é&é%iproceedings in any ceurt te challence their
discentié%énce made in January 1982, The €entral Admini-

strative Tribunall was censtituted in November 1985, These

O.as have been preferred in the year 1992,

11. As noted hereinabeve, the basis fer the claim

apart frem the provisions ef the Railway Board's letter ?

|
|
|
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of the Tribunal. The said O.As are O.A. No, 722460 ®

Rajendra kumer Srivastava Vs. Union of India end Ors, C.A
No. 471/80 Mukesh Kumer Srivestava Vs. Jnion of lIndis &nd
ors, 0L, No, 648/91 Maden Mohan Fandey Vs. Union of -india-
and Urs., No doubt, in these casseg orders for re-enga;ement
of the applicants therein had been passed. un the msterial
placed in the supplementary affidgqvit we find subsequentily
in several other csses cecided by [this Bench of the
Tribunel, & different view was taken whem ii was pointed
out that the Railway Boerd's circylsr applied to lMobile
Booking clerks and the decision in Neera Mehte's case was
in respect to Mobile Booking ClerKs. This distinction was
noted while allowing & few review petitions in some O.As
“and in{u.A. No, 131/92 Lalji Shukla and Ors, the only .
di:ectgon given was that the respondents| mey consider and
analys? the cases of !Mpbile Bockimg Clerks and find out
% | any?scheme can be framed by them laying down a parti-
cular icriteria for re-engaging them on cssual or daily g
basis. Ajainst this decision, the Railway Authorities
preferred en SLP before the Hon, Supreme court and the
Hon, %upxeme court by an order dated 7.4.94 passed the
folloﬁing order =
" Delay condoned. The order only gives & dire-
ction to the petitioner to find out any scheme
can ke framed. The Union| of India )
can examine the matterx ahd if it is
not possible to frame a scheme, record
its finding accordingly. | There |is no
obligation cast by the impucned order
. that the scheme should be framed in eny
B eiste subsect to the 2POVe observetions' the SLP

% is disposed of", \\k

R

p43
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Subsequently, the Railway Administratien Consideredx the
Pessibility ef framing s scheme in the light ef the dire=
~_ctiens given in Lalji Shuklats case by the Bench ef this

Tribunal which was dlse repested ip seme other 0.As which
Came fer decisien subsequent te the decision in Lalji

Shukla's Case,

Previsiens lgid down fer Recruitment of Ticket Collectors etc

ds centained in pPara 127 ef Section B of Chapter I eof the

Indian Railway Establishment Manual 1989 Editioen, They have

15, It was also held that Te-enxgagement wi]] burden

the public exchequer and will alse enlarge backdeer entry

and will g@ffect Teservatien pelicy &s contained in Article
16(4) of the €enstitutien of India, It Was clse held that
framing ef such a scheme fer those Volunteers whe have clearly

woerked fer g peried eof merely for 5 to 18 days will be against
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1% Admittedly, this scheme has been given up efter

47.11.86 ond the Railway Aoministratien hes f er cogent rezsens

»

jndicated thmt it wes net feasible te draw up & scheme .s

rejuired in orders passed #n varieus Oeres

16, Shri B.B. Paul has also invited @ , our attention

te certain decisions in review petitiens which were allowede

ﬁ@@@(@%& On the basis ef an cnolegy of the decision by the
% -
principal Bench in ‘Neera Mehta's case direction fer re=engage

ment had been passed in the O.As. While decdddag allewing the
review pegitiens it was noted that the decisienlin Neera
Mehta's case was confined te Mobile Booking Clerks and there
is no parity between Mebile Beekiny Clerks and Velunteer

Ticket Collecters. The present applicents fs1l in thé later

categery.

16, Quite a large number of decisions have been rendere

frem time te time and the view taken in the earlier decisiens

have been washed dewn er even net accepted in later decisiens

and a directien te drew up a scheme was enly provided as in

Lalji Shukla's case (Supre ), which wgs followed in many other
subseqyuent decisions., The turns and twists whick have ‘taken
place in the view expressed on the gquestion have'been referr
to show that ihe decisions of this Bench of the Tribunal on
the basis of which the applicants/%i%iming similar benefit
being extended to them do not hold the field.

13. We may now taiing%ii¢ifc%%2ideration the ples of

the applicents that the gecisioms in seme U.As in favour of

similarly situated persons may be extended to the applicants

It is now fairly well settled that thel judgmeit ©f the Trib:
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fof that metter of any court doeg not give rise +5 4
Cause of action., It is the orders of the authority
concerned or their inaction which give rise.to_the
grievance and the cayse of action based uﬁén this has tc
be considered for purposes of determining whether the
petition is barreg by time under the provisicns of Seac,

21 of the Administratiye {ribunels Act,
13, As was noted by the Madras Bench of the Central
Administrative Tribunal in @ decisicn reported in (1694 )

<28 AIC pg. 20 'Tamil Nadu Divisional Accountants Associa-

tion and Urs, ve, Union of Indiz ang ‘rs, this position of

law heas been Clearly affirmed in the judgment of the
Supreﬁe court in WBhOOp Singh Ve, Union of India and Crs,
(1992) 21ATC page 675. Bofore the Madras Bench the
question of delay was raised and it held that since the
delay has nci been satisfactorily explained the 0.4 was
re jected on the ground of limitation élone, In that

cése an order adverse to the épplicants was passed c¢cn
14.10.85, A decision On & similar crder was rende reg

By the Chendigarh Bench of the Tribunal on 1.5.91, Ther
after the applicants Asscciztion moved in the& msttier angd

med

(1)

& representetion, 5 years delay was held as fatal,

1¢. A Full Bench of the Zrnskulem Bench of the

Tribunal in s decision reportsd in (1994 ) 28 ATC 177 has
also taken the view thet decisions in similar cases cennot
'give & fresh cause of action énd the period myst be counted

from the daote the cleim relates,

\
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2L. The Hon 'ble Supreme Court in 'Bhcop SingK:Vs. Jnion

F 0i Indiz snd Urs(Supra) had interdlis, held thet"inordinzte
e and unexplained delay and laches by itself/zsgood ground

ko refuse relief fo the petitioneg irrespectivefof 12

merit of his cleim. It was 31sc observed that Art. 14 or

the principle of nonediscrimination is eljuitable principle.
Therafore, any relief cleimed on thet basis must itself

be founded on eguity and not be alien to that concept".

PO

r ve may also refer i€ ¢ relévant observation mede in a
recent decisiun of Hen, Supreme Court in 'Retan Gaancre

Semant and Urs. Vs. Union of Indils and Urs reported in
”

| 1694 §$.C.C(L&S, page .182. The petitioners before the Supre=
| me Court in that case were casual labourers of south eastern
Reilway. They were gzlleced 1o have been appointed between

1664-6S and represented between 1S75-78, They, through

their petition sought. c direction to bc issued to thet opp.

=

parties to include thedr nemes in Live Cssual Lsbourers
Re;istci after due sc ;Ening end to give them re-employment
according to their seniority. The basis for the claim
amongst:others 20w wggza few judgments rendered by the Apex
| court in 1985 andH87wdirecting the Railway Authorities to
prepare & schems and-tQ absorb the casual labourers in

: sccordance with their seniority. The petitioners appeared

| to have made a representation in 139C to the Authoi ities in
which it was alleged that they are not f0110wing';he orders
of the Supreme court, Hich court of Calcutta and Czlcutta
Bench of the C.A.T. In the factls of the said case the Hoen,
Supreme Court, tcck the view that since no explanation hes

been civen &s io why the petitioners did not approech till

1990 held that two gquestions arise;
\%’ .onp47
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are
(1) whether the petitioners/entitled as g
matter ot right to reamployment,
(1i) whether they heve logt ibeir right,

if any due to delay.

22. While dealing with the said question the
following observetion was made :=
¥ Belay itself deprives & person of his

remedy aveilable in law, In abs@nce of

any fresh cause of action or any legislation

@ person who has lost his remédy by lapse

of time logses his right as well™,

23, A Full Bench o1 +he Tribunal (PE, while
deciding U.As 767 and 842 of 1565 mede the following
ralevant observation:-

" It is not openem to court of record to
pess an order in respect of persons who
€reé not even present before it by any
dpplication or petition. In this view
cf the matter the view teken in +he
cese of one cr more employee by a judicial
foerum cannot be i?,so faectc made appli-
cable to ell cther employess In the sgme
cadre, rsenk or situaticn by another
judicial foruym,"

This cbservstion also SuppOrts the view taken hereinabove |
that the judgment in a case does.not-give a cause of
acticn to another emplOyee;/g?gims to be similarly

Circumstanced as the applicant in other case earlier

decided, _ \

&mﬁ’ o« P48

B G . i e Gt S e e e s et o




24, ghri BeB. Paul, lecrned counsel app2aring for

the aaspondcnts have invited our attention to ¢ #Hecicion

rendered by the kuincipel pench ih 'ashish Chakraborty Vs.
‘Union of indlig and urs, .eportec in 1994(1, ALJ' 382, In

ihe caid case thc fecis are “almost identical as in ht

The applicant allejged that he was engaced

2ns hed not

case in hand.

as P-bblle Bbc}iin@ Clerk from 1060‘85 £ [BET +80

=

been engagad iheresfler. He mede & reppesentation statine

Az re in 198% &nd in wiew of the

that he has worked for 32 b

@)

o
"

circgler cf the Railway Eoerd dated 31.%5 he be elsc

considered for ebscrption es Mobile Booking Clerk. The

spplicent 's representation was re¢ jected and he was informed

that he cannot be sbsorkted in terms of the letter dated
12.8.92. In ths said czse the gpyp licant hased his claim

on the bassis of & @decisicn cf the F.B. in g similer bunch

of the cases, The Division Bengh tock the view thet
there is no lparity or simil: srity hetweén ihe applicants

case and ihe applicanis in the punch of cases decided

earlier. It was held thst sincg the services of the

applicani was not discontinued es a result of Reilway

Bocerd's letier dated 17.11.66. the apillicent's cas® vias

t%ﬁant coversd by pare 3 of ihe Railway Boar@'s letter

dated 6.2.9C, Since he was not discherged conmsequent

upon discontinuance of the scheme by the zcnal Railway

as & result of letter dated 17411.86.] The same situation

} )

+sins herein also snd wehave |alreesdy held accordingly.
25, In the said case, referping tolthe decision of the
Supreme court in 'Bhoop Singh Vs. Union of Indie and Ors

(Supra), the guestion of deley|was also

\Kéh/Z %0 opA%
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that the petition was barred
s The cause of action having zccrued @ in

July 1965. The said C.Awas filed sometime in the year |

24, The learned counse] for the respondents alsc

invited our attention 10 another decision rendered by the

séme Divigion Bench of the Principal Bench in '4nil Babu

Sharma ¥s. Union of indie angd Ors reported in 1994(1, ATJ

p g-dd: °

2%. The petitions before ys are clearly barred
by limitstion as provicéd in Sec, »
Tribunals 4ct, The provisions of +the

letter dategd 6.2.,90 is not atiracted and épplicable toc the

Gpplicants,

28, Admittedly, the scheme hzsy been
Y

given up
since after 17.11.86 ang

e
is no lcngsr in force. This fact

cannot be lost sight of. The dpplicants therafore, cannot
4h° ;

be granted[&elieQSPrayed for by them. The gpplicants also

raised a2 plea that one Shri RN, Sherey and 12 Others Volu=-

nteer Ticket Collectcrs haye been included in the approved
e

list of 1982, 1t is; therefore, pleaded thet the responde-

nts have been given Ire~engagement to some Voluntcers as

Volunteer Ticket Collectors on Pick and Choosc basis,
2q. : In the counter affidavit,

shct

it has been indicatq
the 12. persons named in para 4,1C of the leading 0O.A

had besn Ie=engaged as lblkile Booking Clarks and not as

Volunteer Ticket Collectors, The allegatiocn, therefore,

ha% ba22n denied, Bo that as it may, the gpplicants woyld

be entitlad to the relief claimed by them only if it is
based on any stetutory provision, The act of the respo-

neents in te-engsging a few iwhich has bee

\



explained will not give rise to discriminetory treatment.
The applicants in 2ffect are seeking re-engaggmsntzirﬁthe‘
strength of having worked for a period panging betwzen

£ to 18 cays,which alsc is doubtful ,and has been disputad

by the respondents.,

35. In view of the discussiun hereinabove, an

s totality of the circumsiences ye are not pursuadedsto

crant the relisfs claimed for by| the app licants., THE O.As
; -

lack merit &nd are= accordingly gismissed. NO ordgr as 1o

i Bt
costs..
gk The copy of the jusgment shall be placed
on each of the U.As which have been dec-ded by this common
juogmeﬂpt.@ Lo S ~
— il L
( K. MUTHUKUMAR ) ( B.C. SALSENA

MENVBER(A) VICE CHAIRMAN

CATED ;3 DECEMBER, (T4, 1994
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